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Despite wepeated calls, none has appeared on behalf of the plaigzs
Be awaited tll L3I0 AM.

(Jitendra Singh)
ADIJ-06, Central District
THC, Delhi/18.05.2020
AT 1130 AM

Present: None.,

Court staff is directed to establish contact with the party and his
counsel through electronic/telephonic mode (as mentioned in the Vakalatn M

ama).
Be awaited.
. /;
(Jiten ingh)
ADJ-06, Centr District
THC, Delhi/1 8.05.2020
At 11.45 AM
Present: None.

Court staff states that through telephone, Ld. counsel for plaintiff
informs him that he was not aware that the matter is fixed for today and therefore,
he seeks a short adjournment. Accordingly, the matter stands adjourned.

Be listed for appearance of plaintiff or his counse] through
videoconferencing or personal presence on 20.05.2020 at 12:00 Noon. The date

and time is given at the convenience of Ld. counsel for plaintiff,
(Jitendra Singh)

ADJ-06, Central District
THC, Delhi/18.05.2020
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